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ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 18.07.2016 AT 10.30 A.M

NAME OF THE COMPANY: M/s. Denvax Celluler There. Pvt. Ltd. V/s. M/s. Institute Of
Cellular Therapies Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 397/398
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ORDER

z At reque.st of the Ld. Counsel for the respondents, the matter is
adjourned for final arguments on 03.08.2016 at 10.30 a.m |
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